FORM G

INVITATION FOR EXPRESSION OF INTEREST
MEGAA BAKERS PRIVATE LIMITED
OPERATING IN MANUFACTRING OF BAKERY PRODUCTS
AT VILLAGE TAHLIWAL, DISTRICT UNA (HP}, INDIA
{Under Regutalion 38A (1) of the Insalvency and Bankruplcy Beard of India (Insolvency
Resolulion Process for Corporaie Persans) Regulations, 2016)

RELEVANT PARTICULARS
1, | Narne of the corporata deblor along |Megaa Bakers Private Limited
with CIN/ FAN CiN:- U15410HP2005PTCOZB044
PAN:- AAFCMZ561C
2. | Address of the registered office Villags Tahihwal, District Una (HP), idia
3, | URL of websita -
4. | Details of piace whare majority of fixed | The erifirs Plant & Machinery has besn

assels are located

sold. The Land & Building situated at Plot
No. 02, Industrial Area, Villags Tahiwal,
District Una (HP). india

Instaliad capacity of main products’ Senices

Nil

Quantity and vaiue of main products/
services sald in lasl Enancial year

Production closed since February, 2018
The enfire Plant & Machinery has been
soldin 2015

Number ol amployess/ workman

NI

| ubsequent even's of e process e avaiable

Furthar details including les! available

financial statements (wifh schedules} of two

years, fiets of creditors, relevnt dates for
at

Can be sought by sending a request
to Resolution Professional &t
immegabakers@gmail.com

| Exigitlly for resolution applican

ts undar
section 25(2)(h) of the Cods s avastable at

Can be | bry sending & request io
Rmﬁﬂ?dmmfx

ipmegabakers@gmail com

10.

Laat date for receipt of expression of intensst

31.10.2022

1.

Date of issue of provisional list of
prospective resolution applicants

10.11.2022

iz

Last date far submission of objections
1o provisional fist

15.11.2022

13

Procass emall id to submil EOI

Ipmegsbakers@gmail.com

Data: - 15:10.2022

sdi-
Parminder Singh Bhuller

Reg. No [BBITPA-002!1P- NO1127/2021-2022/13700
#3012, 3rd Floar, Plot Mo D-180; industnial Area, Phass 8 8,

Place: - Mohal

Sector 74, SAS Nagar Mohal 160071, Punjab

For Megaa Bakers Privata Limited
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